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MEMBERS OF THE BOARD

(As on March 31, 2007)

M. DAMODARAN

CHAIRMAN

Members appointed under Section 4(1)(d) of the SEBI Act, 1992 (15 of 1992)

G. ANANTHARAMAN

WHOLE TIME MEMBER

T. C. NAIR

WHOLE TIME MEMBER

V. K. CHOPRA

WHOLE TIME MEMBER

ASHOK K. LAHIRI

Chief Economic Advisor

Department of Economic Affairs

Ministry of Finance

Government of India

VENU SRINIVASAN

Managing Director

Sundaram Clayton Limited

Members nominated under Section 4(1)(b) of the SEBI Act, 1992 (15 of 1992)

ANURAG GOEL

Secretary

Ministry of Corporate Affairs

Government of India

K. P. KRISHNAN

Joint Secretary

Department of Economic Affairs

Ministry of Finance

Government of India

Member nominated under Section 4(1)(c) of the SEBI Act, 1992 (15 of 1992)

V. LEELADHAR

Deputy Governor

Reserve Bank of India



CHAIRMAN AND MEMBERS OF THE SEBI BOARD
(As on March 31, 2007)

Shri M. Damodaran
Chairman

Shri G. Anantharaman
Whole Time Member

Dr. T. C. Nair
Whole Time Member

Shri V. K. Chopra
Whole Time Member

Dr. Ashok K. Lahiri
Chief Economic Adviser

Ministry of Finance
Government of India

Shri Anurag Goel
Secretary

Ministry of Corporate Affairs
Government of India

Dr. K. P. Krishnan
Joint Secretary

Ministry of Finance
Government of India

Shri Venu Srinivasan
Managing Director

Sundaram Clayton Limited
Chennai

Shri V. Leeladhar
Deputy Governor

Reserve Bank of India



CHAIRMAN, WHOLE TIME MEMBERS AND
EXECUTIVE DIRECTORS

Left to Right :
Standing : Shri P. K. Nagpal, Executive Director; Shri R. K. Nair, Executive Director;

Smt. Usha Narayanan, Executive Director; Shri Manas Ray, Executive Director;
Shri  Sandeep Parekh, Executive Director.

Sitting : Dr. T. C. Nair, Whole Time Member; Shri M. Damodaran, Chairman;
Shri G. Anantharaman, Whole Time Member; Shri V. K. Chopra, Whole Time
Member.




